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CP No. (I1B) 15/ALD/2018

Shri Ankit Kumar Singh, PCS for the petitioner.

The Registry issued a formal notice t6 the Corporate Debtor Company
through Speed Post. However, proof of service thereof is still awaited.
While, petitioner also files affidavit of service in respect of notices were
served to the Corporate Debtor Company, which is taken on record.

In view of this, Registry is directed to send reminder notice to the
Corporate Debtor Company on its registered address.

The matter to be listed on 23™ March,2018.
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Date: 22/02/2018 H.P. Chaturvedi,
Typed by Member(Judicial)
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